vear.202272023
by DINES HL . MANDAL ., sonsdaughrerswisd of Lﬂfﬁwbw&??”dﬂdd
A (1) ged........ - o S years, belonging to 5}77071C;/J[¢‘~JL1“V€ Ny il bJO7
/49(’;: service and presently working as ...(?,Afcf.CC /9};‘-;3‘776{@71/‘

Y
o7
ﬁ?,ﬁ,\fﬁgwe herein below the details of the assets (immovable, movable, bank balance, etc.) of
\
7

myself, my spouse and dependants*;

A.  Detalls of movable assets

{Assets in joint name indicating the extent of joint ownership will also have to be

,03.07; W given)
5r, Description Sair Spouse Dependant-1 | Dependant-2 | Dependant-3
No. i | Name(s)_ Name Name _Etc. Name
\eSD (i) | Cash 1000 /— |0bha
/(L@ < it Jewi ~S00 —— |
,O‘;‘L\Qz[ (i) | Deposits in |
Banks, Financial | i
Institutions And CONT L
Non-Banking MTL ‘
- Financial
i Companies i
“Tiil) | Bonds, | 1 i p
Debentures and . ;
Shares In o il ps g :’
| companies { |
: i =15 - ke ol i S
i (iv) | Other financlal | | i
institutions, |
NSS, Postal |
| Savings, LIC PR P

- Policies, etc

(v) | Motor Vehicles
(details of NI

interesis

- make, etc,) NLL
(vi) | dJeweliery (give ety 43 e
details of NLL (qodel
| weight and ',.13
| vaiue) St:;f;%m
(vii) | Other assets, | | | d
such as values | NIL | :
of claims / NTL
- -vﬂ_J

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per Dooks in the case of non listed
companies should e given.

* Dependant here means a person substantially dependent on the income of the

emplovee,
———
T Hom




8.  Details of Immovable assets

[Note: Properties in joint ownership indicating the extent of joint ownership will
aiso have to be indicated]

sr. | Description | Self | Spouse | Dependant-1 [ Dependant-2 | Dependant-3
| No. | b . Name(5) Name Name Ete. Nama
(i) | Agricultural Land | ’
: | - Location(s) o
- Survey number(s) NLL . i
- Extent (Total |<atHha ! J !
| measurement) ' |

-Current market value ) ' - tl
(i) | Norm-Agricultural Land
- Location(s)
- Survey number(s) ATV NLL
i - Extent (Total i
| measurement)
-Current market value
(ili} | Bulidings (Commaercial
and residential) '
Location{s)
= Survey /door
number(s) Ny | MNIL
| - Extent (Total *
measurament)
- Current market
value : |
(iv) | Houses / Apartments,
| etc,
- Location(s} :
- Survey Jdoor i T
number(s} | aLk | 4
|- Extent (Total
measurement)
- Current market
value ;
(v) | Others (such as !
| interest in property) et | E

———

(2) 1 give herein below the details of my liabilities / overdues o public financial
institutions and government dues:-
[Note : Pleace glve separate details for each item)

[sr. | Description ‘ Name & address of Bank / Amount outstanding as |
' Ne. | Financlal Institutions(s) / - g
=t S L __Department(s) -
(8) i (i) Loans from Banks LSBT Digha - g kakh 6. Lakhn
{ii} Loans from financial
institutions . ML B MIL

(iil) Government Dues:
{a) dues to departments

i dealing with government AT L
' accommadation e _ T _ 8 |
(b) dues to departments |
| dealing with supply of i
{ water NI’_" ‘ P ,

{c) dues to departments
dealing with supply of
electricity i MLCL

T}o’i@ﬂ 3

-
-




F (d) dues to departments
dealing with telephanes

(e} dues to departments
dealing with government
transport (including MIL
- aircraft and helicopters)
(f} Other dues, If any

ML

MEL,

(b} (1) Income Tax including
surcharge [Also indicate %

the assessment year upto ATSPMS2 'Hf)
which Income Tax Return
flled. Give also Permanent
Account Number (PANY] e . =
(i) Wealth Tax [Also

indicate the assessment

year upto which Wealth MEL
Tax return filed.]

{ (I} Sales Tax [Only in

case of proprietary wi b
business] ) "
(iv) Property Tax MLL

C.  Personal Detaij|

WPIEITERNS D, i nooq;olzs 26 |

Gender = E 1) | (M/F)

Date of Birth i tiol y|lo] 1|91 F| }| (oommpy
Class/Group - f = (A/B/C)

Cadre - [

Binar fteg ipladive Pasembly,
(Full Name e.g. B.A.S.-Bihar Administrative Service,

B.5.5.- Blhar Secretarlat Service etc.)
Home District 7e L MC(dhubq“ni

I hereby declare that the above details are true to the best of my
knowledge and belief,

SINALUPE 0sruriiresasrsvisnnrvrivnineesrerenmunaninnres
Name of Employee: . <D, f"?C.b’?m‘-J"’?dqﬁ
PIace:.EM.’Q.QL....... De:signatlon:.O.?g.#if—.ﬁ,...}a e naund..
: BinaTy e Sakha, Pana
Date‘ﬁ..]ﬁ.@./gz :? Department.ﬁ!.het 'f)$ 9 P
Note: Please sign each page of the declaration. Asset dectaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.



